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Cvil Appeal No. 812 of 2002@@
Vijay Syal and Anr. Appel | ants
VERSUS
State of Punjab & Os. Respondent s
(Wth office report)
Wth Cvil Appeal No. 937 of 2002
(Wth appln.(s) for sumoning the file, perm ssion to place

annexure(s), sumoning original record and office reporr*)

Cvil Appeal No. 5985 of 2002
(Wth office report)

Cvil Appeal No. 5986 of 2002
(Wth office report)

Date : 08/ 04/ 2003 These appeals were called on for hearing today

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s) M. J.R Das, Adv.
In CA 812/2002: M. HK Puri,Adv.

In CA 812/2002: I n- person
(Appel I ant No. 1)

In CA 937/2002: Anu Mbohl a, Adv.

In CA 5985/2002: Ugra Shankar Prasad, Adv.

I n CA 5986/ 2002: Vi pi n Gogi a, Adv.

Jaspreet Cogi a, Adv.

55 5§

For Respondent (s) Mukul Roht agi , ASG
R'S. Suri, Adv.
Jagjit Singh Chhabra, Adv.

Chander Bhushan, Adv.
Abhi jit Sengupta, Adv.

A D.N. Rao, Adv.
Rajiv K. Garg, Adv.
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M. L.K Pandey, Adv. (N P)

M. K K Gupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng

(T.1. Rajput)
Court Master

ORDER

(Shel l'y Sengupt a)
Court Master



